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CAT/J/12 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

NEW DELHI 

O.A. No. K .P .25/91 
in 

O.A.45/91 

198 

DATE OF DECISION 3Q .1992 

Petitioner 

________ Advocate for the Petitioner(s) 

Union of India, rX1by its Secretary, 
Ministry of Enviornment & Bbrests, 
New Delhi and 6 others. - 	___ Respondent 

Mr.N.Bhaskara Rao 	 Advocate for the, Responacut(s) 

CORAM: 

The Hon'ble Mr 
	R.BAL1sU1BaAMANIM1.MEM3ER(ADNN.) 

The Hon'ble Mr. 
T .GHANDRASEKHARA REDDY, MEMB ER (JUD L.) 

i. Whether Reporters of local papers may be allowed to see the Judgement? 

2. To be referred to the Reporter or not? 

Whether their Lordships wish to see the fair copy of the Judgement? 

Whether it needs to be circulated to other Benches of the Tribubal? 
MOTPRRMO -12 CAT/86-3- t 2-86-15.000 
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IN THE CENTRAL ?.DMIN ISTRATIVE TRIBURAL : UYDEKPBAD B ENCH 

AT HYDERA}3AD 

B. P • 2 5/9]. 
in 

O.A.,45/91 
	 Date of Order: 30.4.92 

BETWEEN: 

D.Vasudeva ThNktihy 	 .• Applicant. 

A N D 

Union of India, rep, by the 
Secretary, Ministry of Enviornment 
& Ebrests, New Delhi. 

Union public Service Commissionç 
represented by its Secretary, 
Dholpur House, New Delhi. 

The State of A.P.,Rep. by the 
Chief Secretary to Govt. 
G.A.D. (Sec.) Department, 
Hyde rabad. 

principal Chief Conservator of 
Porests, Govt. of AP., 
Hyde rabad. 

B.Trinç6hqjKao, Curator, 
In - 	

I ZDological Park,. 
Visakhapatnam. 

K.N.Banerjee, Divisional Fbrest 
Officer, wild life Idanagement, 
Warangal. 

Mir Maseed Ali Khan, 
Asst. Conservator of Fbrests, 
Office of the Principal Chief 
Conservator of Ibrests, A.P, 
Kyderabad. 	 .• Respondents. 

Counsel for the Applicant 
	 Mr.Y.Suryanarayana 

counsel for the Respondents-4-t 	.. Mr.N.Bhaskara Rao 
ros.ô- 

caRAM: 

HON '8122 SHRI R.BALASUBRAMANIAN,MEMBER (ADMN.) 

RON' B 122 SHRI T . CHiiNDEASEKHARA REDD, MEMBER (Jun L.) 

(Order of the Division Bench delierec3 by 

Hon'ble Stir! R.Balasubramanian, Member(Mmn.) ). 
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This Review Petition is filed by 

Sri D.Vasudeva Murthy seeking a Revie2'8r&!  

	

w 	.dated  

4.2.91 in OA,45/91. In a similar Review Petition 24/91 

in OA.1033/91 we have passed seperate orders This Review 

Petition is similar to RP.25/91. Hence we pass the 

same ozer and dismiss the Review Petitionywjth no order 

as to costs•  

When this case celled for tearing there 

was no representation f rpm the Review Applicant side. 

Shri N.Bhaskara Itao, learned counsel for the respondents 

is present. 

(R.BALASUBRANANIAN) 	 (T.QiANDRASEEHARPJ'RED ) 
Merrber(Mmn.) 	 Member (Judl.) 

Dated; 30th April, 1992 

(Dictated in the Open Coirt) 

To 
The Secretary, Union of India, Ministry of Environment 
and Forests, New Elhi, 

The Secretary, Union Public Service CommisSion, I 

Eholpur House, New teihi. 
The Shiet secretary to Govt. G.A.D.(Sec) Dept. State of A.P. Hyd, 

The Principal chief Conservator of Forests, Govt. of A.P.Hyd. 

One copy to Mr.Y.Suryanarayana, Advocate, CAT.Hyd, 

One copy to Mr.N.Bhaskar Rao, Add].. CGSC. CAT.Hyd. 
One copy to Mr.D.Panduranga Reddy, cipl.Counseljfor State of A.P.Hyd 

One spare copy. 
¶ 	Qq.fl4 M?'t 't-4. 
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TYPED BY 	 COMPARED BY 

CHECKED BY 	APPROVED ::3y 

THE HON'BLE 	 Vice 

AND 

THE HON'ELf 

AND 

THE HON'BLE MR.T.C1-1-AN1)ISEFJfl REDDY: 
MEMBER ( JUDD) 

AD 

THE HON'BLE 	ROYz MEER(JU) 

Dated: 	-(( -1992. 

ORtER / JUDG'4ENT 

t /9 
jn 

O.A.No. 
14 

Adütt'd and interim directions 
issued\ 

Dispose of with directioS 

? QDismis sed 

Dismissd as withdrawn 	- 

Disrnisse1/f or 1fau1t. 

M.A.Ord,9ed/Reiected. 

No order as to, dosts. 
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